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dEar  64-Fafr 3 =r@/No, 64- LAW AND JUSTICE _ JerET A AFDEMANDS FOR GRANTS, 2015-2016

_ MH 2014 ]
ARARE T HAA it seAm
Actuals ‘Budgaet Estimatas Revised Estimates TIE ITAA
2013-2014 2014-2015 2014-2015 2015-2016
T a - | Faieen | ST [T 3 39 saraedl & aa.-mvvo!!ast;& Diskrict and Eiriccl WS- | @
o et it  [FrogEiwr (Ay o) |subordinate Courts (Minor Head) o
Non-Plan Plan MNeon-Plan Plan Non-Plan Plan Nen-Plan Total
-—aaay 01| E~courts
e sy 99|Infarmation Technalogy |
O TER R 01.99.11| Gramti=in-ald General
389015 o 570000 ] 288700 LEmkLLY 01.99,50|Other Charges 20000 ] 20000
389015 ) 570000 o 288700 - §-raey Total -|E-courts 20000 o 20000
i v qt 15| Project
o 10000 o 10000| o|FEERE A 15.00.28 | Prafesilonal Services
LR a 15.00. 31 |Granti-in-ald Genaral
o 10000 9| 10000 ofas- qREEAT TauR W Tatal -|Project Monagement Consultancy
389015| o 580000 o| 298700 o|she- Brar sk F9-mmmt Tatal of District 20000 o 20000
T FEIE T |and Suberdinate Courts .
e s (7 A 00.800| Other Expenditure
Minor Head) |
" eSS W ©2{Natienal Judicial
[ T2032| o 107400 o] 107400 [WEEET FEW AT 02.00.31| Grants-in-oid General 07400
el 5w g [ ional Centre for Al
7 (- - |- F) tive Dispute Resalution (ICADR) )
o] [ o o o o|wewar HHFE 03.00.31| Grants-in-oid General o) 100 10|
6| ssee0 o 55000 ° od.z;ﬂ_mmm mmm."mm” & 02.00.28 n_.sﬁuna:s!nii ° 100 100
T Rt da Lagal Jsrvices
wiftTer (- f-g-a) (NALSA) |
o| 504445 o| 1420000 o] wvoo0o|EEE IEW FEET 05,00.31| Grants-in-aid General 0| 1450000 1450000
o S % Ena Assh ta Stake B
w3 dafae & ¥ R for establishing and operating —_—
=1 JOHl ST T Gram Nyayalayat
50000 o ° o| o O|FFEAT IFEA TR 15.00.31|Granti-in-ald General w0 100/

10
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& 64-Tafr 3K =ar@/No. 64- LAW AND JUSTICE Heferll & ARVDEMANDS FOR GRANTS, 2015-2016

4\ MH 2014
| awaRs T HA it s T HTAA
Actuals Budget Esti Revised Estimates ) Budget Estimates
2013-2014. 2014-2015 2014-2015 2015-2016
HETSAT | WA | e | e | AT | ST HRAS | -
P B L e et
Plan Nen-Plan Plan Non-Plan | Plan | Non-Plan Plan Non-Plan Total|
HEN ATt £ s 17.03{fetting up of Model Courts
[ 178 o000 ] ©|FYe AT S 17.0%.11| Domestic Travel Expenses
[ 00 o o/FRiwT = 17.03.13] Offics Expanses
o 0000 o| o|Fwr st @@ 17.03.20| Other Admin Expenses
o o 10000 -] [ ofFuEEiF A 17.03.28| Profossional Sarviees
] 22000 o O|FEAT A AT .03.31|Granti-in-aid General
| o 100 e U 17.03.50|Other Charges
178 26000 100 o|Fy- et FrEwE & Total - |Satting up of Model Courts
& FE To-n .08/ E-Court Phase-Il
2500 o OHw T FW 4.7 Damestic Travel Expensas
250! L] T 1. Office Expensas
2500 o o|¥= mefas = 17.04.20|Other Admin Expenses
[ 2500 L] [ o|=EmiE  faw .04.28 | Professional Services
423000 100 ojw .04.50(Other Charges
0| O|FEAT I HART 04,31 Granti-in-aid Gereral
433000 100 o[- FE Tl ‘otal - E-Court Phase-
HRE WER A A A% g 17,05 jccats bo Justice- Couernmant of
102 5000 2500 o[ A T .05 Trave! E:
] 5000 2600 o|wrfE T 17.05.13|Office Expenses
o 5000 1000 03T TR =T 17.85.36| Other Admin Expenser
] 20000 500 o[FAEE Ay 17.05.28 | Professional Jarvices
o 30000 30000 O T SR WA 17.05.31| Grants-in-aid General
5456 15000 0000 Bl 17.05.50|Other Charges
5558 80000 46600 o.ﬂﬂaﬂﬁﬂzﬁlﬂﬂﬂ Total -|Acoess to hurtice- Government of india
Total.|National Mission for Justica
Delivery and Legal Refarmi

12
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Fer  64-RAffr 3 =@/No. 64- LAW AND JUSTICE et $T AFVDEMANDS FOR GRANTS, 2015-2016

| | _ MH2015
TRARE THE AR T FAm AT KA
Actuals T R T — Budget Esti
2013-2014 2014-2015 2014-2015 2015-2016
| e | nieen- | el | SMdtel- | M | Snare- FEEA | - E
T e five=r = R
Plan Non-Plan Plan Non-Plan Plan NonPlan | |\ | Pan | Nen -Plan Total
e (et 2015 Elections (Major Head)
_Wﬂmgi 00.102|Electoral Oificers
=g Wi (Minor Head)
[T e A Tt 01 Reimburiements to State!
& e wiamgfF Union Territory Govts.
ol  3nooo o 502700 o se27oo muEERE Fand 01.00.28|Professional Services 0| 600000, 600000
g A 00.102(Preparation and Printing of
sttt o (e A Electoral Rolls (Minor Head)
T TE 8 JERt & o1|Reimbursement to State/
e sfgfid Union Territary Govts,
632000 09400 609400 |[SAEAITLF FEW ©1.00.28 |Protenlanal Services 80000 00000
| AT e oew 00.104|Charges for conduct of Election for
=t R st & Lok Sabha and $tate/Unien Tarritory
AT FIA W ST T Legislative Assemblies when held
T FHT Wiy ) Simultaneausly(Minor Head)
T T 4 A o1 Relmburiement to State/Union
e sfagfd Territory Governments
o| 2030000 o| 3703800 o 3813300 [FIEAIE FaTd 01.00.28| Professional Services o| 15554000 15554000
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JEr  64-Taftr 3t =a/No. 64- LAW AND JUSTICE Heparl 1 AIDEMANDS FOR GRANTS, 2015-2016

4 MH 2020
AT TAT ATAA T I FAE FTAA
Actuals Budget Estimates Revised Estimates Budget
2013-2014 2014-2015 2014-2015 2015-2016
TS | FAAT- | AT | el | ATt | At FRE | A ElT
B e = i
" MNon-Plan Plan MNon-Plan Plan Non-Plan Plan Non-Plan Total
s S T T W 2020 Collection of Taxss on Income
aaEeTET {and Expenditure(Major Head)
v i Ay Direction and Administration -
L T N (Minor Head)
et sl St 05lncome Tax Appalicts Tribunal
420000 sso0|¥T= 05.00.01|Salarkes 447600| 447600
s88 1000/ 900 (7=l 05.00.02|Wapes 1300 1300
25 150 150(FFANT Hew ©5.00.03(Overtime Allowancs 140 140
5149 1600 moo|RfEr Ivarn ©05.00.06{Medical Treatmant 13200 13200
fio1o 15600 15600 0% A =T 05.00.{Domastic Travel Expares 24500 24500/
o 1000 soo|Rw T =T os. 1000 1000
68803 60000 Too00 FEiwa = 05.00.13| Offics Expanses
43681 38000 g&ﬂqg.émﬂuﬂ 05.00.14|Rent, Rotes and Taxes 39100 39100
12 250 145|3 T EfaT = 05.00.20| Other Admin Exppenes 200 200
[ 6000 o 6000[7Y * 3T @ @A 05.00-7 Misor Works & Maintanance 30000 30000
575| 200| 200(=TaRiE AN 05.00.18 Servicas 500| 500
1241 2200 2200 THR 05.00.50| Other Charges 3000 3000
|
534894 556000 o  se1s9s|Fm-ammE wdel FaftEmr Total -{ Income Tax Appellate Tribunal 1460540 1460540

108418J/15—3B
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deur  64-Bf 3K =ma/No. 64- LAW AND JUSTICE

et fir ARYDEMANDS FOR GRANTS, 2015-2016

| | MH 2052
TR THE FT il sEe TAC HAART
Actuals Budget Esti R d Estimates Budaet E:
2013-2014 2014-2015 2014-2015 2015-2016
EccclEsc i AT~ | AT | AT IS | S Eii
Bt e e . e
n MNon-Plan Plan Mon-Plan| Plan | Noa-l Plan Plan MNon-Plan Total
aREET-TAR faw 2052|fecretariat General farvices
{OTE oft) +i..e|..lr
. v @y irh 06,090 [Jecretariak ; (Minor Head)
T=THT Jvy ‘04| OHkial Languages Wing
49833 55000 s5000 |37 04.00,01| Salaries 58000 58000
o 100 10 FaEft 04.00.02| Wage: 190 190
4 50 10| weraify s 04.00.03| Over Time Allewance 90 20
539 150 1500|RifFmwT s7ar 04.00.06Medical Treatment 1500 1500
m 500 400 UYF AT A ©4.90.1 Domastic Travel Expenses 500 500
2859/ 4000/ 3800 | ¥l =y 04.00.13|Offica Expanses 4000 4000
3406 10000 10000/ frr, Aggw it w1 04.00.34/Rent, Rates and Taxs: 5120 s120
n999 20000 6080 | THEMA 04.00.36|Publication 20000 20000|
243 500 . 500|3= gl =T 04.00.20|Other Admin Expenses 500 500
|
o 200 200 |fAws it wuR 04.00.26| Adwertiting & Publicity 200 200
376 800 800 =AAIF  Faw 04.00.28|Professional larvices 800 800
299 1000 Q 1000 | FETHAT S AHWT 04.00.31|Granti-in-ald Ceneral 1000 1000
98| 500/ 500|377 THR 04.00.50|Othar Charges 500 500
69785 93600 79600|FF AN FF 'atal -(Official Languages Wing 92310 92310
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& FAFVDEMANDS FOR GRANTS, 2015-2016

20

..... T MH2052 |
ToT AW
: e |
= e
n___| Non-Plan | Non-Plan Plan Non-Plan Total
Rt R o7|Legislative Department
124100 124100 |47 07.00.01|Salarles [ 131000 _!ooﬂ
o 1900 3900|Fg{l 07.00.02|Wages o 3620 3620/
L 750 750 |FAAET W ©7.00.03|Over Time Allowanc 800 890
0 2700 3a00|RfFem IT 07.00.06|Medical Treatment 4200 4200
o 2600 20720|EF A T ot.00 o.:i.xﬂm._sa 2600 2600
ol 900 aco|Rey aw T 07.00.12| Foreign Travel Expence 1000 1000
o 15700 19700 |FrElFT =T ©7.00.13|Office Expemes 18900 _aoom
1500 2500|WETH .06 Publication o 3000 3000
1350 13503 wwwiAE T Admin [} 1355 1355
1900 2600 ¥+ TUTERE =TT 07.00.20|Other Admin Expens 2900 uooﬂ
(Pt &8 (Deptt. Canteen)
4400 2700 7Y & 3 @ WA 07.00.27| Minor Worhs & Malntenance 3900 1900
1000 2500 [caarafE A o7.00.28 | Pratessional Serulses 2500 2500
10 10T SR AT 07.00.31| Grants-in-aid Genéral o a5 85
390 39037 TR 00,50 | Other Charges 400 aﬂ
161200 16632033 Ruvdt T otal - |Lagisiative Department 176260 176260
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FEar 64-Rf8 3t =¥ra/No. 64- LAW AND JUSTICE uﬂhm.._ﬂn #r AFIDEMANDS FOR GRANTS, 2015-2016

| | MH 2052
I e T wt TIT HAAA
Actuals Budget Estimates Revised Estimates Budget Estimates
ST | A | WIS | el | AT | - EcccilEs o EE
e et e [t
" | Non-Plan | Plan | Non-Plan | Plan [ Non-Plan Plan | Non-Plan Total
frieft R srdrefr 31| Appellate Tribunal of Forsign |_
Ealiiie 2 Exchange
5605 9500 9500|¥F 31.00,01Salaries 500 9500
84 200 200 AL 31.00.02(Wages 200 200
27| 100/ S0 |[FFEAR K 31.00.03| Over Time Allowance L] 100 100
n 300 300|RfFET IR 31:00.06 Medical Treatment 00 300
° 500 500 €, aET =T .00, Travel 500 500
1597] 1800 1so0|FHwT =T 31.00.13|Office Expenses 1500 2500
65000 70000 70000 AR, FHF AR wT 11.00.14|Rent, Rates and Taxes ° 80000 80000
100 100 | HT WU =T $1.00.20|Other Admin Expansas 100 100/
ojsrawRE ¥ $1,00.28 | Professional Services
- p— 21450 e-Freeh R andieirr atal -/ APpeliats Tribunal of Forsign — p—
1 1
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Hsemr  64-faffr 3 = m/No. 64- LAW AND JUSTICE Fepgret it ARVDEMANDS FOR GRANTS, 2015-2016

| _ MH 2052
aafT qAC FAA it am T A

Actuals Budget Estimates Revised Estimates Budget Estimates
2013-2014 2014-2015 2014-2015 2015-2016

IS | WS- | e | Snataer- | S | st e | Fngte- E

e e o o=t
Plan Non-Plan Plan Non-Plan Plan Non-Plan Plan Mon-Plan Total
% AR T dar 47Supreme Court Legal Servica Committes (SCLSC)

6594/ 12300 12300 (7 47.00.01|Salaries 14760 4760

° 100 100 A #7.00.02 Wages 100 100

o 100 100 [@FaNft W= 47.00.03|Over Time Allowance 00 100

15 650 eso|RfFr Ivaw 47.00.06 | Medical Treatment 650 650

0 500 S00/|Tiw, AT T 47.00.11 Domestic Travel Expenses 50 550

0| [} o|fdw amr = 47.00.12|Farelgn Travel Expenses o

1708| 3300 3300(Hiwa wq 47.00.13/Office Expanses o 3630/ 3630

L] o o|TsnE 47.00.16| Pubilication ]

L] 150 150 3 Tl s 47.00.20|Other Admin Expenses o 165 165

o offrarer s = 47.00.26| Advertiting & Publicity °

L] ofFy ¥ v @ wE a. Minar Works & Molntenance o

600 600 [SHAR® A 47.00.28Professional Servicas o 600 600

L O THE 47.00.50| Other Charges 0

a8 1700, 00 ﬂﬁs ST S Total - WBreme Court Legal fervice ° 20555| 20855

£93978/ 839600 s3gaso|sy Aframg Total - |lecretariat o 972900 972900

sy L3y/5 - 48
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dear  64-Fafr 3t =a/No. 64- LAW AND JUSTICE Ieferr $Y AFDEMANDS FOR GRANTS, 2015-2016

_ _ MH 20652
IRARF THE ATHWA N I TIE FTAW
Actuals Budget Estimates Revised Estimate: Budget Estimates
2013-2013 2014-2015 2014-2015 2015-2016
AT | ADAAT- | DA | el | AT | Save- | A
B e s et mj
Plan | Non-Plan Plan Non-Plan | Plan | Non-Plan Plan Non-Plan Total|
ﬂﬁiﬂiﬂsﬂﬁqﬁi Eﬁ_z_afirﬁs?;l&i
3691 5500 8s500(¥aw 05.00.01Salaries 9000 9000
1991 2500/ 4500(F=gH 05.00.02|Wages 4500 4500|
300 100|FHATR Hee 05.00.03|Over Time Allowance 10 10
1000 soo|RfFar T 00.08|Medical Treatment 500 500|
15 1000/ 500Uy, A FT 05.00.11|Domestic Travel Expenses 1000 1000
1000 1000|fv T T 05.00.12|Fortign Travel Expenses 1500 1500/
1789 2000 2000 FEwT =T 05.00.13|Office Expenses 3000 3000
4000 o0, wEgE At = ©5.00.14|Rent, Rates and Taxes 100 100
1000 300 TR 05.00.16| Publication 500 500
783 1500 BOO| ¥ TUTAT® T 08.00.20|Other Admin Expenses 1500 1500
1000/ 100w A R 05.00.26| Advertising & Publicity 1000 1000
1000 1000/7Y T vd @ @R ©05.00.27| Minor Works & Maintenance 1000 000
591 8000 4500 TEATEIE  #A 05.00.28|Pratessional Sarvices 1000 1000
4328 2500 2500|340 AT 05.00.50|Other Charges 5000| 5000
=190 32390 26400 ﬁuﬁ&hﬂﬂﬂcﬂﬂ:ﬁﬂ% otal e e rars Actors 29610/ 29610
66172 102300 97600 | FT-HFT FRTHT Total -|Other Offices n3TI0 13710
° 760150/ 941900 35950 |ST-ET Whi(a052) Total -[Major Head *2052"
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=T 64-3f 3T =ma/No. 64- LAW AND JUSTICE

el &Y HAFIDEMANDS FOR GRANTS, 2015-2016

MH 2070
[ I I
arETaw THE FTA s G THE_ AR
Actuals Budget Estimat Revised Estimates Budget Esti
| 2013-2014 20142015 2014-2015 2015-2016
HGl | HATee- | e | A G- AT | e e
T e B~ it
Plan Non-Plan Plan | Nen-Plan an Mon-Plan Plan Non-Plan Total
ey e oo,
@ i) (Miner Head)
At Rt sear o6 aw
100 100 [HFEHT e 06.00.31|Granks-in-old General 100| 100
100 100 |y wEET ‘atal -|International Co-eperation 100 100
¥ = (v ) ©0.300|Other Expenditure (Minor Head)
fafir wfde wwm 01|Vidhi $ahitya Prakashan
29207 33000 13000 |dT o1.00.01|Salaries 37000/ 37000/
120 200 250 |[Aagd 01.00.02(Wages 250 250
14 100 20 |wEAaR Hear 01.00.03(Over Time Allowance 100/ 100
1600 2000 2000|RfFET TTUR 01.00.06(Medical Treatmant 2500 2500
mn 1900 10009 T FT s.oo.:_?aisqiii 1000 1000
3000 3500 1500 ST =0T ?Sk_oasn_!.!. 4000 4000
o 500 soo |, Argw it 5T 616044 Rank, Rubes and Toxes 560 " 500
10088 11000 10000 [WFTT ©01.00.36|Publicationt 1000 nooo)
150 400 250|77T SurEfE =aT 01.00.20|Other Admin Expenser 150 250
155/ 400 soo{mETERE = 01.00.28 Professional Services 1000 1000
astes| 52600 51420(ay- RARY wive WU okl -|Vidl sahitya Pralashan 58100 58100
G.au_ 52600 Sﬂo_ud.sﬂ.ﬂd .E._o..ll..l!l- 58100 58100
169800 190900 195720772 trb(zo70) ota - Major Heod 2070° 198500 198300
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FET 64 Tafer 3T FT/ND. 64- LAW AND JUSTICE HogaTeil Y FTH/DEMANDS FOR GRANTS, 2015-2016
. | _ _
MH 3601
 aEwnRs IAE FAAA FAOA FeAwT TIE AT
Actuals Budget Estimates d Estimates Bud: tes
2013-2014 2014-2015 2014-2015 2015-2016
VST | TSl | AT | AT | HraTee | At Bl AT i
Plan | Non-Plan | Plan | Non-Plan| Plan _|Non-P! lan Plan Non-Plan Total|
o wTERl ®Y wEar 3601|Grants-in-aid te State
e (e i) Governments (Major Head)
e et AR (39 Mon-Plan Grants (Sub-Major
ity .m.. %' Head)
T TR o097 |A of |
(R Ammmmay ($peckal Courts) (Minor Head
.l-q.m.n e Faomily Courts
50000 50000 0000 |[H¥THIAT HEH WA 01.00.31|Grants-in-aid General 50000 50000
S W R R
. . |Grants fer Centrally spomsored
ﬁiﬂ.ﬂ!ﬂ ¥ T anpow 2 plan Schemes ?l.-.ri:.a&
T T A Qdﬂ._u__ | Administration of Justice Othar
& ofrh eub!ﬂ.ll.ir!—ﬂe&
T ST w w |Assistance ta State Govs for
o i T ©1|Establishing end Operating Gram
v Tea TR WY WE Meryalayas
100 30100 ﬂ.ﬂﬂl.._.__u.ﬂﬂn HAT 0,31 Gronti -in-Aid General
S w9 W wRfe .
- v = -
% v R (37 75 ofvh Plan Scheme (Sub Major Head)
O WA W R 591 of)
(7g b . Other Grants (Minar Head)
o ) Rt & e 3R | facilities for Judiciary
[ o o FEEE HEW FAT 01.00.31| Grants-in-aid General o
8950000 o| 7823900 o| 8423900 aaﬂu.ﬂ._»n: .ﬂuwuﬂ__:m___ AERT | orooas|™ b _azn__v.!o...ma..? apita 4436900 [} 4436900
8950000 50000 7624000 50000| 8454000 soooe|Sis-FEa ik “asor otal -|Major Head "3601" 4436900 50000 4486900
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T m..n_,__ummu 3 Fa13/No. 64- LAW AND JUSTICE

w._ﬂt._.m_ﬂg_. #T AFDEMANDS FOR GRANTS, 2015-2016

|

MH 4070

_ dwdfaw TIT AW NS I AT HAH
Actuals Budget Estimates, Revised Estimat Budget Estimates
2013-2014 2014-2015 2014-2015 2015-2016
FIES | WG | e | Serr- | e | s oW | st EiF
o o e et
| Plon | Non-Plan | Plan | Non-Plan Plan | Non-Plan Plan Non-Plan Total
T gl wmer Capital section ]
T TRtE #ant a1 4070|Capital Outlay on Other
it i Administrative Services o
v 3w ©01|Direction & Admirtstration
I Rt sreeor ftreror s 01| Acquisition of Land &
e i 4 st Construction of Building
vd waw Frsor for Instituta of Leglilative
Drafting & Research O
100 100757 F 01.00.53 | Major Works 100 160
T Y AT i 03 |Acquisition of Land and
sftrrger vF s forsior Construction of Buildings for
National Tax Tribunal
100| 100/ 7&T F1 ©3.00.53|Major Works 100 100
T el it o4 |Acquisition of Land and
| [¥ey, s arftvareor o Constructian of Buildings for
_zdﬂ??_. Income Tax Appeliate Tribunal
10593 543000 o s430007ET T 04.00.53| Major Works
Rftr wrt fnmer 11| Department of Legal Atairs
o 500 500 [TET w 1.00.53|Major Warks o
10593 543700 0| 543700 3- 7z Witk ~asor0” Total -(Major Head “aa70" 1027500, 1027500
[
10593 543700 0| 543700(3NF- it HET Total -|Capital Section 1027500 1027500
SNT-AqE FEaT-oe Total -(Grant No. 64
o o o o o ojmifE Charged o o
9406971 S1WTT01 1030000 9442500) 9872800 9442500 (wiFa Votad #066500|  I7TITO000| 35136500
w : —]
32

104 L&J/M15—5B
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